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pened to that? | also wrote a letter to Shri Jaffar Sharief when he was the
Railway Minister, for Pondicherry-Bangalore railway lane, connecting
Tirunelveli, which is a temple town. Sir, the survey has been conducted.
- The feasiblity report has been received. And this was put in the shelf. |
would like to know what has happened to that survey.

Finally, Sir, | have brought to the notice of the hon. Minister for introduc-
tion of Shatabdi train between Pondicherry and Chennai because the
present train takes five hours and if you go by car it takes only two hours.
Therefore, | want the hon. Minister to introduce an express train so that
the people of not only Pondicherry but also people from Dindivanam,
Vellupuram, Chengullupatti -- Mr. Minister it is your own constituency --
are benefited by it.-

With these words, | support the Appropriation (Railways) Bill, 2004,
moved by the hon. Railway Minister. Thank you.

MESSAGE FROM LOK SABHA

The Special Tribunals (Supplementary Provisions) Repeal Bill,
2004.

SECRETARY-GENERAL.: Sir, | have to report to the House the fbllow-
ing message received from the Lok Sabha, signed by the Secretary-Gen-
eral of the Lok Sabha:

"In accordance with the provisions of rule 96 of the Rules of Procedure
and Conduct of Business in Lok Sabha, | am directed to enclose the
Special Tribunals (Supplementary Provisions) Repeal Bill, 2004, as
passed by Lok Sabha atits sitting held on the 13™ December, 2004."

Sir, | lay a copy of the Bill on the Table.

GOVERNMENT BIiLL
THE APPROPRIATION (RAILWAYS) NO. 4 BILL, 2004-(contd.)

sit ferss Ao e (forer) : swavmafa T, Yol 6 @ SgEr A W
TS & e R T 1 7o = e v T for W) wESter O a9 |9
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21 =Y SqAfir qan W Y et ) R € 9 @ i e d uedg @
o Yo =1 ittt Tecrgel 7€ § 1 AR e o & fraR @ # o #1 erEm
Tl OR, QR TS Wi 9T It g O it sert S Sl @ 9, ST aa F |ga
R ¥ g @ o1 3R @ ) 9 | @ A & wia e wdv ok @ |
g 9T H @ 71 AfE W fufet 3 3o dmome ##1  Sitafs Soned @ anuw
R & faur fre w9 § 9 Wi R, 78 SR aeT § w=l @ S A 39 favm @ Wiy
FH A A aFmI@E FT R WAl T it d s ind gy
o W ® AreEw QT H S S wE A W s o e wag St it &) #
Tadry et T @ €, SRR AFLH1E ancra ot TE F wwear | ) Wl | 9
Y, WISt 1 HIE od & oA Y, Hows ord § Hel Y, @ vl @ fag
Fargdt gt R fere faer siTg, S Ak $eeg 33 o € 4t 9 forg are fier s
=1 gl fret se- #1370 W AN X wEa ¥7 frast saeafa @ wwd 2
e tord fafrex #1 vien 31 el fafrer w gfes v e d v we wem €
T W =1 o Yeafen wdviv ¢, 7 @ e & faw s sa-391 %29 33
¥ 1 3o 9 wifa ¥ dwac dn w1 S ghvend s gd #2 Wy, Yol o ot =
Breft A SwEt Jan H1 == i 1 13 W= i =i Seft @ Jagufead wt g=i dit
AR it = @i @ SuE) g o T v dni 1 e W ot ==l
Bt A Yord T S a1t o e g €, 39 e # Ya v i Y wiasa i oft
oftert wt =1 fofa famn & sa faen # ot o6 1o Wi 9y @ §, 39 STuR W
N | STETEIE WEIeY, &} T & S 3t A9 g, # wwa & S Al 96 g,
# dergufed & SR Afe 9 g, W @ gerET ¥ guR @ S afE 9 s
=g e v g ety & forad Y& w5t it dte i g st as, 3§ w0
1 U § 1 S 1A AR T @ Sigt Sy # % Ak )1 T8 @ v &1 fd
T IMYR T, T 397 TN T IR R FE T § o Taguferd & wma & a1
fem ved) uw Yo wvE W o et 4 91 Aren o1, a8 i o e g | et T
i wEAREe nftr st 33 gu €, sﬂﬁmlmmﬁ?qﬁmﬁﬁaﬁm
19 93 9, T voma T A, eler @ fem

ot sEraaer qifor: 6003 #i

it aferss RrAVr fde: St 1 6003 & 4% 37 FvE ¥ T At WA faar |
=9} T FEM A J-aR Al ) ¥ fawar @ =i v arm ok # awm e
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TH A 7 Yo wlt St o« md i aeiier SR iR ale QST 31 w1 I
F | IR AT, T HHUT T N sffirent vl o ¥ celromd Bt @ §)
AT o & wre @ g, Yol e I 91 ol @, w7 it 3 5w
oy % 1 Hew 32 §? T3 7 wofa, W @ ofdE s dd a3 W@ ad
w23 90 w1 @ ¥ afeT W @ il o ot 7% ¥ R 9 39 wiend wrf
T AR FTOR Tl | = 7€l st 3, 7% & wevn §) o/ @ A 39 i e WA
& asfer wrE vy fean & o o 1 S wftamfaat €, e o aga ot Y s
o &, 71 3ot A = fog 3t sus) fra w0 & fau ol o=t 3 91 s
I3 ¥? WA HY S FRE W w2 T " gAE B W, B 9GS agr
S ? T 1| A <t o At faee # gfs St an arde mfeai eneit gt o
TS ST A1 @ R h qE I ) Ay o S ? a1 3uET W e 33 w61
=1 o g £2

T 9T ot U ¥ i W) W st stfues @ sifue A wi, gt sy oft
i fafr ), 9 # SRt G AT a9 39 fawm & wrg = & asa & e
WA ® GHET F1 AT HET IS @RS osh ¢ v wh &, gt wfiefen
Ffeer & it g e At &, = IO fafre 3 B W Qe S & et
B Ao 61 Ul et ) gt sl 3wt €, au e dum vl A dh
Rt % W T & fory Y ¥ 3 Ry T ¥ 6 e & < Rerfer e @
¥, SR AR WE-guu WA e 1) e Wy € g S 89, gt &
feafa &, < Su o o ¥, 7t T gar & ol St gaTd @ S, T T
forg =t wm fru o @ §?2 wigE, f e A ff A e I W e ama e
w1 W fafret 3 159 1@ =l # oft domn o §, o vder 1 gfe @ aga
Heaqul ¥ < fifafraw gfied, ffafira #t gfed agn e 2 mgs 2 o
M W R T W wg 18 ¢, < fr wamfas gfe d aga = € few
o gfaurd e w9 # Tl f )L (e # EA). L A - e St e am
- gy AT wmean € o orgi W oA el Y wed ¥ ) e woae # vl Sen ¥,
w¥ A arat F e ol ¥, AT Tw W@ I S W glaust @ e §
STt glaurd ¥, A ff s ol = €3 o Tu am T §sa wm
T, Uit # TE-G aR gt e g | o 6 ) afes gfan @ mowoa
are e faran man & 1 A @ v e i < v € ol T aveman e wE T
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2138 T Il W e w1 gfaweill #) seran 9 d W a1 glaw veE
F IR § | T FE HTH IA S THA ¢, Y 35 T GUREHT 911 &, S I wE B
anftsr &, 3 QU & 91 ¥ oi g A w0 ) 9@ €1 3F o7 wew W=/
S TEA ¥, IR WE 19 Wl A 2 o g R, 59 e | 39w} e s
M. (VG H1 6 ). afF &0 ft Te Fe a6 Wl § o s & oM 2 9,
1 giemin o/ W& Wil & gfesm A wdar v g o afk i i Qe
1A Wt 1 WA ¥ 39 R FH A FH W gREFI0 987 S 9FT 31 9 =ifew)

it Ja=d} ere 902 (EA) ; A IqETafa ST, S 3 W ofieE
fom T sirer =1 W faan, s fon i sae s €1 ) ved uw S A e
e AT TR 391 =1 5a g o € SR FER v w1 e, AR 3 o @ ae ek
e frdt Y s 98 g ¥ .(HEYF).. TR T W w1 BRAR
1. (aur)...

o UN 39 verl: a7 @ % 78 T .. (sHaur)...

St St AT /02 9 e e

it sygwafa: a9 5w,

st St e w[ie: i €, W WE e (SHau)... T 9E @
@l...(mm)...

W Y AT Werl: I W= § G 2, st W,

sit Igqvgfa: 3 & 3% B

SHRI DIPANKAR MUKHERJEE: Mr. Deputy Chairman, Sir, such
ianguage should not be used...(Interruptions)... You are talking about the
Railway Minister. ...(Interruptions)...

st st e We: W fEad SR arE e e e S, | 9iag #t
wfEg g € iR 7w 1 % o= fiaa 1 e v W o el
ot 311 ek SueT fifare 7t feht & far snut wmgelz faeft € 1. (saaam) .. Q9=
e fHan @) L. (FEar)...

sit Igaaafa: sifere, Safeq .. (saam)...
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ol St Te T TR fHE w1 o A8 Tt w5 @ s g, 3 e
a9 T oft it | a1 9% AU Biag T8 g | w-wsi T el v
Yo ¥ ot et 1 orare et e € ) s e ¥ o g Ssvite st e st
¥, e g ¥ o = e T &1 A e wit it R et e T gw dw gt el
afrad =1 =it T St Uk 99 %1 Fwgeie a1, 38 R wr ¥ ) gieg il
frordvm Wi }, 09 Wt gAY TR e H FA F e sl I wA A gmam
o T for aiee @ 0 O e e o et | o & Jeam it S d? & s
% Q3w ¥ A o A R, ol o wre e E, 9t @ an @ vt dsit
% o THur ¥ god ¥ )1 306 TR i IR A W ek st @ ivE ™
s % o A & A wea ¥ o Mew Al faern }) orR e i e =
HT Brn < ot S A g, ot A wee o @ 9 i vifedd A S
i s &1 gy B &, A s 2 v # wort T 1 e =ra 7t = & for Y ot T
R wiis ¥ 99 | TR 36 FUETA & 9 & 961 § @ ot e W@ iR anita
gfaur it et @1 309 H WEHR A FY, T F R frum R am e 1
"G Wit STt e arem & fw o et ¥ W e @ g, ot o &, we
Fgrwre ¥ worh €, s, o v g word ¥, Afn S e < fram € s
71 2fera, faene &, for¥ s & ita & wex # 9F 2, T o S fog W
TER ME SN &1 yauF fem 2 A ward mfegi e @ W E i T R T _
9 B A T - & fog war mieat sem sed ¥ ) faanfdedt @ s &
foe T ME w1 e ANFEH BRE ¢ S WY-HIY WE ME Fe &1 Hged ol
e, U & T fad Fa )

e s A wrn € 6 arerqR-wierett St 1 S ¥ sres faerd ot Y
I g T B, e snit as = 7% 78 on § 1 3R wieamed § iR
% & o e @ meitam iR g St 0 ¥, 30 3w ) oS e 8 A g
T8 1 1t fereiniier § v &1 om0 B ¥ 1 75 91 € aed @ TRy Q ot
% ME FeS 7 W TS Wb, T W SUA 6T TE FF F e | T gurEe ¥
T A e , wlifere wm o v @, v & aea g, ofes fawa @
w1 TorifaE gfiem § 9@, afew Tu & fawm sk o feg & fag 9 fw
Tt et 2 weh, St SIe 98 19 A1 H HH GeH HAY

et =T ag & fof stengrars -t geie 3 o1 9 oft welt g am ad it R
T o, Arel-aga wH W A A T g, AT T s A @ i e dwm iy
wen € o6 wd &1 ], wafee v 3E S | seeRa iR e @ e | S
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M v nfeai st ¥, savt gEied #1 sar & sy gfaa fae, Tt J srad
forredt s €1 U W SiR foe TererEt S o fre €, S s -t wemurd
Tzt ot <3t arrelt ¥, S X off o e &) Tu for Ar-wga oveh R A v,
TAET M ST AT 3 FIfET | S WG HATHRT YA F® ¥ 19+ 9 @
FAE I 4R |

- 5t i SR (WERTY) : YRR WEIed, 9 A TE TR IS §, gAses

wfaa semdy #t TEde 9" | 91 §, 3799 w9 s fafmm s A s A
frofrfrmtfr i o T gfra 3 e A A s s anmr
A e 3, I R 1 g Sy, HY waivs fEa e ) 9 Wd T e
F A F1 YW o ¥, THfoe w9 3 9 W oA R e e s
P S Y e e FUEEY ¥ S I R @ e Y e e
¥ 19z a7 faoet W ¥ o 914 9 Yo @1 S e @ fawrg € @m, a9 T T
N o 1 A% €, TU 29 P fE &1 S 7189 §, 79 3@ Wra e w9 )
Tifere 34t St §, S o9w w1 fafms Wiam = 8, 39 59 o 1 fadw =y
AT TR

IqquTIfa TeIga, ¥ e e ) 50 s fag aur §m fe 32 fusa 6
e & i W v fru ¥, S @re d R Ied & fawra & fog sga @ smavas
2 1 3o et 3o g 38 9 W faan e i i Qe e 9, S S8 s e
MY ) SN 16538 R 2% F1 31 A 2007 FT W 41, 39 aF ITH 8938
foreirdtet g foran <t 9o % 1 59 e 9 I we Sfaw 2o o Yod o we fewm &
I =g Wi ¥, AfFT o9 Wy @ Wy W B 9 9ol 9g) wioTE s Hi Y
Fitfe &0 & 2@ ® € T faoeh < Jaadia Qo €, 379 999 veet Joauia
At § T 34 wem A e weedt waré frer an sk T i wg
aEt deadfa dem | 75 gfave @ T, afea Sa@ 91 @aR 98 92 @6
foerfaeR Y& gon €| o1 St 84 Ao o+t &, SuS a1g et I s R, 39 23
wftrra 3l 20 wfawa F1 S2a T WO faar ) 98 < W a1 S wrAfage
WIEFad &, U B Y gL fohar Sme? sud Fraifer whe ¥ o e % 3 arEt Wi "er
TR FR-it Gt @ o e IR # Y S0, AT TR A g R O
I g 1 oA o g € ) 39t U i § o PR v we e agm ¥ |l 3ae
e TE dar ¥ 6.
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ol aferan IRET: W, 3o Tnde feuene @ @ & i are ot qu et &
ot Sqavmafa: Ry L. (auE)

sirorelt wfaar e T, W 25 6 R L. (rEur). . andt Tgi s wifae e
25 AN E ¥ 1 ... (SHauH)

s Syaagfa: My ey, oo TR quw tan ¥, o AW aw wAvA
...(caaE)

e A 9 verd: 238 =l fagy w1 st wm &)
it IrEwTefa; o Siferg )

i T IFrar: ITafa wERa ¥ 9% % @ 91 5 S @I anh g w@ e
N FEIEE HEEA 9 WA F S GRS 6 3 H e w6
fw =@ .. (Haue)

st Iravafa: fooma ®ra 125 § v v ¥, ¥ i fomn ) e e
33T )

st ot Sa: S e w1 3@ L (saaaE)

it Iwavrafit: ST TISY H) e TesH SO 9l ¥, v ar e m s @ |
TR L, 25 B § 3 gt w2s e

sit ot IFEt: B2 T agn | w0 Ol 3 <@ # % | ol ) dee
e 1 AR ST T & iR Tfton 7 g & i Yord < v firer e,
& T el vt & it A ol e Y ger Y 2 ¥ wan o sa feen
I R o B T g A e I F R @ FW ¥, ¥ wHwma € e Sue e
T 9g Ffern B wfee fir St @ a9 o A Tt &, sw A olvsw
T T ARN-V-17 T ¢ S e | 36aT snfds o 39/ #t wifrs et
aifew | 9% I W11 ¥ 6 1) =1 ave wiede ot @ adifer st Hiee feeifafafeas
ot ¥ 1 SuquTefa <, Tga AR A B, WEm i mufread dm g, o &
ARG ST HiE S [ FE B fou 79 &) 37 wem #i it 3w vem At
Ster 77 w9 v wrifauE agrent U et | S g4 Wik & wha ¥
a1 T o TR ¥, 39 forg s s afee ) soemfa st w1 @) e o
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T ¢ o o U uiem i of 5 TR st araae 8 1 3 9 Suers st
# SAFER it T wga AR UH Wiy fag @ fm Y U @ § @i 35 TR
HUE EIUHT SATIH A TN I ITH 40 WISt 1 THY T Hahal § | gHITL & @
Wroraew S1e fod 39 9 &1 e S afen £ 3 areee # o =8, S99 @a 6
e STIET & A1 TR B | o1 Ak Fora Wiy T e §, 398 9 10 whea @
¥ S wrrifaae areae # oiR 90 wfawa @ & ford wir @ o1 fo @ Y@@ = o
FIE Ty TE Faer aen € gafey S o WSy S oft dren s 9, S 3
1A 1 L @ I e o & ATt € 1 39 SAeen St e o e it 3
ot FeT I 1 ST 91d WE-TE F1 & 3 91 o0 Ieger & et wga Srava®
21 3 9 A Y 0 F @-T@E F Uiy F 2afew et ®d ¥ e v
T 1 S ) A% W ¥ 1 gH T WO € 6l Heg™ % & fm s du H S
T@-TEE B w1fen, & € ) U 9 W W @ ol 9 1 € 39 Wil
e Yot vt & | ITmmafa S, A -9 =St &, afw sga weogul €139
T AAE T TR F IR TS I AT @ R F@ ¢, 39
A T WEE g wife] fF I SH-Te Yifke &1 59 & foe W@a ) 9ga
Sy [ 3 #) SEvaEW ¥

= wrdt % WY W Wt S 3 27 et 6 v @ st N e R E, A
Y GURAT H TC ¥ 39 wifirey foe =1 wadT s g

st Iumwrafa: o719 W 5 AT <1 W T 1 Most of the hon. Members have
already spoken. Only Members of the Congress, four of them, are left to
speak. | think they could just send in points on which they wish to seek
clarification from the Minister...(Interruption)...

SHRIMAT| SAVITA SHARDA: Your time is over...(/nterruption)...

AN HON. MEMBER: No, our time is not yet over, Sir, there are still a
few minutes to go...(Interruption)...

MR. DEPUTY CHAIRMAN: No, the time is over ...(Interruption)... The
time allotted to all the parties is over; now, you are asking for additional
time.

SHRI E.M. SUDARSANA NATCHIAPPAN (Tamil Nadu): Sir, there are
still a few minutes to go; it is not yet 5.30 p.m....(Interruption)...

MR. DEPUTY CHAIRMAN: You may take just one or two minutes to
put forth some points. Please, don't repeat whatever has been said
already...(Interruption)...
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SHRI E.M. SUDARSANA NATCHIAPPAN: Sir, | won't repeat the points
which have already been made.

MR. DEPUTY CHAIRMAN: You can seek any clarification even after
the reply.

SHRI E.M. SUDARSANA NATCHIAPPAN (Tamil Nadu): Yes, Sir, | would
make my pionts and seek some clarification.

Sir, the Common Minimum Programme has enunciated that there
would be a special recruitment drive for the SCs and STs | would quote
just one portion of the letter of the Ministry of Personnel and Public
Grievances and Pensions, of which Shri Suresh Pachouri is the hon.
Minister, | shall quote fromthe Ministry's letter dated 5th August, 2004:
"The Common Minimum Programme of the Govemment contemplates that
all the reserved posts will be filled up in a time-bound manner. Keeping
this in view, it has been decided to launch a special recruitment drive for
filling up the backlog of reserved vacancies of SCs and STs in direct
recruitment quota. He has given eight steps which will start from 16th
August and end on 16th May, 2005. to that extent, the UPA Governemnt
will ensure that the Common Minimum Programme is fulfilled. Has the
Railways done something for special recruitment drive, and for 27 per cent
reservation as recommended by the Mandal Commission, for the OBCs?
Is it taken up properly? Are vacancies falled up properly If not, is there any
time-bound programme to be taken up by the Railways and through the
railway recruitmet agencies?

My next point is regarding the railway safety. Persons who are
working inRailways should have proper rest while attending duties. Buta
provision of intermittent roaster system is there. This | could find from
Salem-Bangalore Division. Here, Station Masters are having 12-hours duty.
Two station masters are posted—one person works for twelve hours
throughout, and another person comes for 12-hours. There are more than
eight fast trains on that rout. If this system is followed, how can we have
the safety system? Would that be reviewed properly?

My third point is regarding meter-gauge conversion. Already many
hon. Members have said about it. But | would specifically like to focus on
Tamil Nadu because Tamil Nadu was neglected for the past seven years.
In India, top three States where meter-gauge is available are Rajasthan,
Gujarat and Tamil Nadu. Tamil Nadu is having about 610 Kms. which are
not at all taken into consideration, and about 500Kms. were taken into

297



RAJYA SABHA [13 December, 2004]

consideration but adeguate funds were not allotted. Would that be done
properly because already the Tenth Five Year Plan has stipulated that
conversion— from meter-gauge to broad-gauge - is very important to develop
industries, tourism and other areas? Has the Railways got the intention to
expedite the system so that funds can be allotted? Has the Railways
given priority for gauge conversion which is a must to cope with the present
situation? We know that the hon. Minister, Shri Lalu Prasad, is a Hanuman
Bhakt. He prays very much to Hanuman. He has to give some more funds
to Rameshwaram from where Hanuman built a bridge to Sri Lanka. This
was a history, Therefore, he has to give more funds for Triuchirappalli,
Karaikudi, Sivaganga, Rameshwarm, and Madurai to Rameshwaram area
also. Vedaraniam is a very important place where Gandhiji's salt satyagarh
was conducted, and Rajaji was the pioneer in that area. Here also, broad-
gauge convesion is not there. it should aiso be connected. Thank you, Sir.

Y << A (3NY T23W) : I HEEE, § g U O wart
YA ARl § (TAHH)

st Suaafa: wert $ fau aga =&} (sHaam)

it et At D & R, wErdt ) (smaum) s s fafem s
e, Taeent < ot g9 sitadt wifran i <it 2, o1 & 15-20 Qe v, TRt
st 3w Tl % A Tefigae, aif ey wewr & Sr<x A i, S e A
T & ferg w2 iR o agt S gaEmi <m, st wre §, o @ wea @
3G TR S a1 H i Tt @ e it fafred € oiv ae! %1 5w R enfen e
o e fefigmR tamm & @ st 8, sga frsg e = it et
AYH TS | T 917 = 918 3AE FET faa T 3R uw 8 et
AT T wgEE HEHua o | dRm 9 B A IuE SgEe g, foad em
T tera et O Afeesof St o 38 smm & ot stiy wiw & <ftw fafr
W TG ot | afee, oS aefrew =) am ¢ fe Ty el om & a1 fras
& w3t 3 g Fewt fr angaa e 8, Suw o w5 an L (saar)...
AR S @ Wit A 31 T 746t Storaa § 3 @ ¥, o Sie F o g -
B T &2 i TR I FOR ¥ 1?75 W W e gEesh @ sihve
Y W Y AR | AT e o )
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Iqgymafa s, # 9% FEm 5 T 9 @ 79 S I F a d FE
it A =T | e fiforw AR S Yo Wit & @ Y 39 ww ©ie T a1 ek
Ig 9% A ¥ gog wwn A €1 ¥ 7wl 7€ Fen areq § e i dwad im= ¥, s
TSI ) T €, T8 W PR ARt 8 €, o 9wt ovR foas! endl, 3wt W
e, @ 9% 3 T R AR WER A St ¥, I R, F s € o s aw o
*ft o § Tord w5t gu ¥, SRR U U9 9HRR ST, U T w5 F feamar
o <it i & 1o o  forerr 3 T At o @it ) Jer it 3= feemen
= § for 3% it v wrrer fgan @ far gaang @ i arn fafeds, @7 fafeds
e U1 A &, sl @ & vie 9 ol 9w F o g, o g wn st @ o @ fw e
= A ¥ o €, 36 o § A R 98 s ween A uifdarie F sere | s A
Iuek g 7o+t a1 53, At fi @ et e et strars e T8 ¥,
T et €l Wend €2 < gu T I Yo it <t & enfew s fE e i+
ferg, <t o drad wfiar d, s Ao ¥ for o ofar & M Ad-Pddtad A @
LAY I sere I M, WA R PR T AT @ | w®E, A
EAfew &M ATy Sfte, 7 o wiee S s g ge ¢, fefigme ¥semrdt
GIRG 1, AATR-IZTAS-HRG!, SN Raet 40 fein ®, sh S wmzro ¢, 78
wga U &, Y 1 &, Ao RSt o T QU e o, sew g
w0, TH IR e A 19 serE R/ A3 ) vER )

ot oite gHa U (ST WAW) ; SyETafa HEEY, ¥ wrer WY 7 9 g A-dA
a1 & w3t St 1 gfie d o 9w €)1 A 9w € e faeee § v
T M Tor # S awi ¥ vear v §, Fgdih g & e wdsr sei s
fore werelt % 1 29 ol et WER & fag g @ @ faR Steetie 4 S ufsme o
W@ ¢, %1 7% gad 9 fenis ¥ i 38 Sch wom s 39 W s S+ e &
e | Saa = 9% ¥ for favmanagm @ G o7 9t S o €, WA T e
IO, FOTTR 3R 9% 9" I IR R ¥, 399 e ael 1 g s A 9w
%ﬁmm%tﬁ@mwﬁw, i eF T HrawE A
wga 9 G @ W 8 = €, A ondt Y FE TEETR F A o
AH Y SHTFR ) T8 7, @ aF T A a R R s @ F W
TE v ar 3 agad ez €

w0 a T ARE 9 i g < < @l 5 =t F o vea & aon e 9w
T 3% - fo 1 9Hg o S & R e wga wet-wd g M asi @
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Fiifer 378 TR & S s S wea § 1 afk e v Y Wt 3 et d @ e
it =) siga e faent w=ifs w1 § Faa MaRdm @ g s T iafk=F
2 =1 gfaw fie @ 3 onart @ i 7% o e | dadt 9 TR ag e
et Wt & wigi 9 & fag i off 3 =51 e 38 ¥ 1wt i s & fag
AT wfafea eard on g & fod R g8 @ fag 39 wga st 3 Y S g
o5 o TITe] 991 AIea St 39 wWHEHY | 5 SEary a9 3Ny wou # yen wht
9 a9 Wiga Hi-tech % g fofg A & 53 %7 98 oo 1 ¥ v g % st areg.
TEIE ATEd THR ST 1 AR ot 31 wam & o famr @ off sifus fremrgendaa
=& Hi-tech publicity & v aga &fa 21 @& ¥ sefau Y = € sit one o
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MR. DEPUTY CHAIRMAN : Now, the hon, Minister will reply.

THE MINISTER OF STATE OF RAILWAYS (SHRI R. VELU): Hon. deputy
Chairman, Sir, | express my thanks to the hon. Members who have
participated in this discussion. | think about 25 Members have participated
in this discussion. | thank them profusely for their participation, and, for
giving very valuable suggestions for the improvement and development of
Railways in our country.

| assure them that due consideration wili be given to each and every
suggestion, which have been carefully noted down, because it is our
common effort to see that the functioning of the railways, the life-line of
this country, which has facilitated the economic development, improves. it
is the social commitment with which the Railways are being run. The UPA
Government is trying to give more facilities, more amenities. On hon. Member
said that it is the time now to cover even the backward areas. It has been
committee by our hon. Minister in the Budget Speech that backward areas,
hilly areas, far-flug areas will be certainly covered notwithstanding the
economic part of it. That is the UPA Government's commitment.

Before | answer each and every question, or, some of the major
questions, | would like to present here the details of the supplementary
Budget to this august House.

We are seeking approval of Parliament for the additional Budgetary
support of Rs. 1,137 crores being given to the Railways, and, additional
outlay of Rs. 400 crores being provided for the national project of
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Udhampur, Srinagar, Baramulla new railway line. The additional Budgetary
support of Rs. 1.137 crores also includes Rs. 900 crores received for the
special Railway Safety Fund. Hon. Members were suggesting that safety
should be the prime responsibility of the Railways. In the Railways, we
have, and, we are giving the foremost importance to the safety alone.
Some of the hon. Members wanted to know as to what happened to
Rs. 17,000 crores allowed under this category.

I may submit to this august House that we have utilised the better part
of it, that is, about Rs. 10,000 crores towards that end, and, for the renewal
of the old assets. Some hon. Members mentioned, especially about the
tracks, which are required to be improved, or, renewed so that the railway
accidents are minimised. | would like to mention that today the safety has
become the foremost priority of the Railways. And, these Rs. 1137 crore
are deployed in the following manner.—

Track renewal : Rs. 428 crores
Rolling stock : Rs. 349 crores
Signalling and Telecome : Rs. 150 crores
Bridges : Rs. 72 crores
Doubling : Rs. 45 crores
Workshops : Rs. 30 crores
Traffic facilities : Rs. 25 crores
Other specified works : Rs. 38 crores

The Supplementary Demands also seek approval for 11 new works, as
this constitutes new service and new instruments of service. At this juncture,
I may also place before this body the financial position, how we have been

. doing in these six months. | will now restrict myself to October 2004, how
we have been trying to improve the performance of both the passenger and
the freight traffic. The performance in the current year has so far been
satisfactory. Loading up to the end of October 2004 has been 335.20
million tonnes, that is, 7.05 million tonnes more than the target and 23.91
million tonnes more than the corresponding period of last year. As per the
latest available results up tc October, 2004, the freight earnings are
Rs. 760 crore more than the target and 10 per cent more than the
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last year. So, we can understand how we are improving the performance
on the freight traffic also. The growth in freight traffic has been more than
the growth in production. For example, cement, where we have been losing
market share for many years, has shown 10 per cent increase in loading
as against 6 per cent growth in production. Many steps have been taken
to keep up with demand in  freight traffic. Administrative, commercial and
investment-related steps are being taken to increase average speed of
goods trains and reduce the wagon turn around. Focussed attention is
being given on throughput enhancement works, line capacity and traffic
facility works so that these works are given priority and comipleted early.
We are also going to step up use of IT in the working of the Railways.
Many hon. Members mentioned about IT, which should go a long way to
improve the performance level. In the passenger traffic, the growth in number
of passengers has been around 5 per cent. The passenger earnings have
also registered a growth of arond 5 per cent and are as per the target. | am
happy to inform the House that the overall earnings, as per the actual
figures now available, are Rs. 752 crore more than the target and 8.4 per
cent more than last year. Sir, the figures for loading up to end of November,
2004 are also now available, and, | am happy to inform the House that the
Railways, at the end of November, 2004, have carried 383.81 million tonnes
of freight traffic which is 6.6 million tonnes more than the target, and
which is 25.4 million tonnes more than the loading achieved during the
same period last year. | am confident that during this financial year, we will
not only reach that freight loading and earning target ,but also surpass
this. As | have mentioned earlier also in this august House, we are trying
our best to'achieve 600 million tonnes so that out freight earning may
increase and we can cross subsidise the passenger fares. Hon. Members
were kind enough to suggest not to increase the passenger fares, though
an hon. Member said that through tatkal scheme, you are trying to indirectly
increase the passenger fare. | am coming to that point to answer our hon.
Member from Andhra Pradesh. Now, regarding the working expenses, Sir,
we have directed, from the beginning, that there should be a strict control
on the expenditure in the Railways. The increase provided for this year is
minimal. However, there have been some post-Budgetary factors beyond
Railways control, mainly increase in the fuel prices. The august House
knows that we had increased fuel prices three times. | will come to that
point later. Fuel expenditure forms a large part of Railways' working
expenses. Every year, Railways use about 205 crore litres of diesel.
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This year, the price of diesel has been increased three times, resulting in
an annual impact of Rs. 940 crores and an impact of Rs. 550 crores in the
current financial year. Sir, as the House is aware, the merger of 50 per
cent of the DA with pay has also resulted in an increase in pay and pension.

The Budgetary provision made for this is, therefore, likely to fall short. The

Railways have to bear an additional annual expenditure of Rs. 940 crores

and Rs. 380 crores respectively on account of increases in the prices of
diesel and steel. To partially compensate this burden, freight rates and

certain commodities like coal, iron ore, limestone, bauxite, gypsum,

dolomite, manganese, etc. will be rationalised, and all these have been

now kept inclause 140. As a result, freight rates of coal, iron ore and

clinker have increased by 7.7 per cent. Freight rates of cement have been

increased by 3.7 per cent. The commodities for which freight rates have

been increased are such, that effect of the freight increase on common

man is not expected to be significant. Due to this increase in freight rates

effected in the end of November 2004, an additional earnings of Rs. 400

crores are expected in the current financial year.. To avoid any burden on

poor, on weaker sections of the society, no increase in passenger fares

has been made. In this connection, | aiso want to mention for the information

of this august House that the impact of coal freight increase on electricity

tariff is less than 3 paise per KWH and the impact of freight increase on

iron ore and steel prices is less than .5 per cent only.

As the House is aware, the Common Minimum Programme envisages
expansion and development of the Railways. Modernisations, renewal of
assets, especially tracks renewal, passenger safety, expenditure control,
passengers; amenities, cleanliness and plugging of leakage are some of
the areas to which we are giving priority. One of the hon. Members from
the opposition asked about cleanliness. | assure the hon. Member that
every effortis being made. In fact, a cleaning drive is being undertaken by
the Railways and the staff have been deployed, mechanical devices are
being used and lavatories have also been upgraded and the hygiene part
is well taken care of.

Hon. Prime Minister has decided that the Indian Railways should be -
one of the best railways in the world. As per his directions, an integrated
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modernisation plan envisaging outlay of Rs. 24,000 crores has been
prepared. These are the directions of our hon. Prime Minister. Some hon.
Members have mentioned about issues relating to train services and
projects in some areas. All those will be given due consideration. We are
trying to meet the demands to the extent possible.

Sir, now | come to the specifics because many hon. Members mentioned
about bridges. The hon. Member from West Bengal was very, very specific
about it. The total number of bridges in Indian railways is 1,19,984. Of
them, more than 100 years old are 51.340 which constitute about 44 per
cent. We admit the fact that nearly 50 per cent of the bridges are more
than 100 years old. Under the Railway Safety Funds, the number of bridges
sanctioned is 2700 at a cost of Rs. 1530 crores. There should
be...(Interruptions)...

MR. DEPUTY CHAIRMAN: Let him complete.

SHRI R. VELU: | will come to you. Let me complete first. | am here to
answer you. We know that all of you want to improve the functioning of the
Railways. We do not take it as a criticism; we take it as a positive
suggestion from you.

Now, the works completed. In 2001-2002, it was 280; in 2002-2003, it
was 496, in 2003-2004, it was 530; and this year about 411. The balance
work will be completed by 31.3.2007. There also, now we are prioritising
which are the bridges to be taken on war- footing with reference to the
conditions of the bridges. Now, coming to track renewal, there was an
arrear of 16,538 kilometres as on 1.4.2001. Already we have completed
8,938 kilometres by 31.3.2004. The balance is likely to be completed, as
was targeted, by 31.3.2007. This is a very important thing because many
a Member have mentioned that as a result of lack of track renewal, so
many accidents have occurred. We are giving top priority to this item of
work. If you want more details, | can furnish. On the progress of track
renewal in kilometres, over the years, in 1992-93, itwas 2,930; 1993-94, it
was 2,830; 1994-95, itwas 2,763; 1995-96, itwas 2,093; 1996-97, itwas
2,095; 1997-98, it was 2,951, 1998-99, it was 2,967; 1999-2000, it was
3,006; 2000-01, it was 3,250, 2001-02. it was 3,620; 2002-03, it was 4,776;
and in 2003-04, it was 4,986. And this year, 2004-05, our target is 4,125;
These are the break-up figures. All works are taken up an willbe completed,
as mentioned, by 31.3.2007. And many Members were suggesting about
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this gauge conversion, including in the State from which | come, that s,
Tamil Nadu. | may also mention on this occasion that we have the proLAf el
of the metre gauge. The policy has been to pricrities which are the meire
gauges to be converted into the broad gauge and how it has to be doiie
and that way, Gujarat, Rajasthan and Tamil Nadu have more metre gauges
to be converted into broad gauges. We are now looking into the aspects
with reference to the kind of importance of those lines which require
immediate attention. Accordingly, we are prioritising and doing it. We are
one with you to see that the policy of uni-gauge is implemented because
that only makes the entire country as a whole so that what is the now
available in Vedaranjam where the patriots have gone during the Sait-
Salyagraha days, Agastiampalli from where the saltis now produced, can
ali the time, be transported to Madhya Pradesh, Bihar and Uttar Pradesh
and other places through the metre gauge and the broad gauge. Today,
that has become an island. so, it is necessary that such works are also 1
being taken up. But then we also have our priorities...(Interruptions)

MR. DEPUTY CHAIRMAN: Mr. Minister, some of the projects of gauge
conversion at Gadak to Bijapur had started six years back. Why is it
taking so long time? That also you can note down that the gauge conversion
at Gadak to Bijapur had started six years back there and still the project
is not complete... (Interruptions) 2 &%, 3ae1 rara Wt g 3 )

SHRI R. VELU: Then, the hon. Members have particularly mentioner
about the Rajasthan metre gauge conversion. There are total ten projecis.
As | mentioned, Rajasthan is one of the States which require more meter
gauges and already completed four. In progress are six . That would mean
about 1,050 kilometres is in progress, already completed are 1,070
kilometres and this requires about 1,316 crores of rupees. Now, as far a3
the financial aspect is concerned, | will come to it later. | think, the hcn.
Deputy Chairman has put a very relevant question as to why six years
have been taken and the work is being done at a very slow pace. Sir, whai
we do in the Railways is that we get the new lines sanctioned. But we
have got a formula according to which we are allocating the funds, thatis,
15 per cent for the population, 15 per cent for the area, and the ms A ’5‘
per cent through a forward. Accordingly, we allocate funds. i E
target a railway line for completion during the year, it is not o wse;--;
divert all the money allocated in a year to one route or to one raiiwy o5
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to complete it. The hon. Deputy Chairman has mentioned about it. We will
lock inte this aspect and see to it how best if could be expedited.

In fact, again, one of the hon. Members was seeking an explanation for
the old bridges. I failed to mention about it. Old bridges do not mean that
they are unsafe. Depending on the condition, as has already been mentioned
by me, only 2007 bridges require renewals and rehabilitation, and till such
time they are re-buiilt, all precautions are being taken for their safety, including
imposition of speed restriction. So, nearly 1008 bridges will be completed
by the end of 2004-05 and the balance by 2006-07. This is for the information
of the hon. Members because these old bridges are worrying all of us
because more accident-prone bridges require immediate attention.

A mention was made about sikkim. We have already conducted the
survey for a new line from Seop to Gangtomk via Zillekola a 60 kms stretch,
that is being completed. The cost of the project is Rs. 1009 crores. The

sROR, that is, the rate of return, when calculated, is negative by 34 per
cent. (Interruptions) But in such cases where the return is negative, we
take into account, as | have mentioned earlier, the backward area, the hilly
area, the far-flung areas, and if it is a strategic region, necessary for defence
purposes or for purposes in the national interest, we do take them up,
notwithstanding the negative returns.

Now, | come to the doubling of the Ramanagaram-Mysore section in
Karnataka, a part of Bangalore-Mysore section. Now, it has been rightly
mentioned that the Mysore-Bangalore section is a heavy traffic area. It
has also got a very heavy road traffic. But it calls for doubling. There is no
second opinion about it. But then, the State Government has been asked
to share 50 per cent cost of doubling and the response received is in
affirmative. In fact, during my visit to Bangalore, | had an occasion to
discuss it with the hon. Chief Minister and the Deputy Chief Minister, who
is also the Finance Minister in charge, and they had readily agreed that
this 50 per cent cost would be borne by them to enable the Railways to
take up work in the right earnest. It is under examination. We will take it
up as and when the money comes.

The hon. Members from Kerala were asking-about doubling of the railway
line in Kerala, especially, in the Calicut-Mangalore section. The work
completed so far is about 220 kms. In respect of Calicut-Shoranpur section,
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86 kms. stretch was sanctioned in 1994-95 and the work is in progress.
The delay in progress is due to the slow speed with which the land is
being made available. During the last visit when the hon. Railway Minister,
Shri Lalu Prasad and myself visited Kerala, we had a meeting with the
Chief Minister and his colleagues to impress upon them that they should
necessarily put their weight on those people and see that the land required
for this purpose is being put at the disposal of the Railways so that this
process of doubling of railway line is completed in time. Then, | come to
the Thannur- Pallippuram section. A stretch of 31 kms. is to be completed
this year. This will be completed by 2004-05, and Calicut-Valikulu section,
that is, a 13 kms stretch, has already been completed and commissioned
and the balance is in progress. As regards the quilon-trivandrum line, that
is 65 kms., the wrok is already completed. These are the statistics of
Raiiways.

Again, Rs 4 crores have been sanctioned for various works at Calicut
Station. The works are in progress. The hon. Member has mentioned that
Calicut Station is not being given due attention. | think Rs. 4 corres have
been sanctioned. The work is at various stages of compietion.

Another point that he has raised is about ROBs. The Commissioner of
Railway Safety has solved it. For most of the ROBs, the construction is
over. One case is pending with the Commissioner of Railway Safety. We
will try to sort that out also, Sir.

Coming to the freight classification, he has pointed out that the freight
rate is raised wherever it is uncalled for, and all that. | have already
mentioned about it; more details are required. | am also here to tell the
hon. Member about the impact of Rs. 940 crores or Rs. 945 crores. The
rise in steel price has also affected it. We are the major consumer of both
diesel and steel produced in the country as well as imported-from abroad.
That way, we are very, very reasonable and moderate in getting the freight
rates revised. As | said, it was raised more to cross-subsidisé the passenger
fares.

Another point was raised about modernisation of railway stations. We
have now identified 390 stations in the country for that purpose. The work
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is already completed in 61 stations, and for the rest, the work will be
started on priority. We will also see to it that whichever station is identified
or selected, the work is done. For the information of my friend from Andhra,
who has raised it, in the South central Section alone, you have got funds
for modernisation of stations like Akola, Dharmavaram, Guntakal, Guntur,
Hyderabad, Kachiguda, Kakinada, Nadiad, Nellore, Raichur, Rajamundry,
Secunderabad, Tirupati, Torangallu, Vijayawada, Warrangal. These are
the stations which have been selected for modernisation.For most of them,
the work has been done. | hope the hon. Member would be happy to know
this.

SHRIMAT1 SAVITASHARDA: What about Gujarat, Sir?

SHRI R. VELU: | will get the information. ...(Interruptions). ..

it Iqqvryfa: e @ o I3 JE, | §Ed )
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SHRIR. VELL: | will get the information and tell you...(Intesruptions)...

Right now, whatever information | have got, | am telling that to the hon.
Member, as regards Gujarat, Anmedabad, Anand Junction, Bangnia, Bandra
Terminus---maybe, it is in the Western Railways, that is why | am telling
you that | am unable to sort it out. ...(Interruptions)...

SHRI LEKHRAJ BACHANI: Sir, as a first speaker, | have made three or
four suggestions, to the point, in short. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: He is going to tell you. Let him complete
the reply....(Interruptions)...

SHRIR. VELU: | can tell you the names of some stations more. Surat
is there; Rajkot is there. ...(Interruptions)... Vadodara is
there...(Interruptions)...
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SHRI R. VELU: Many more stations are there. ...(Interruptions)...
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SHRIR. VELU: 1 will furnish the details to you. Madam. .. (Interruptions)...
Surat is there. ._.(Interruptions)... | thought you were interested in more
stations. | will be able to give them to the hon. Members.

MR. DEPUTY CHAIRMAN: You inform them in writing.

SHR! R. VELU: Now, some of the hon. Members mentioned about
overloading of wagons. For the information of the hon. Members, | must
mention the valuable work done by the Minister of Railways, Shri Lalu
Prasad, in that direction. In fact, he undertook surprise inspections and
surprise visits and found that overioading was on the increase in the Indian
Railways. That is why now we are trying our best tc streamiine weighing
even at the ioading stage. Now, ninety per cent of the wagons are weighed
at the ioading point itself. We are trying to provide 130 electronic in-
motion weighing bridges so that the loads can be weighed when they are
not in motien. These are the various steps taken to see that overloading is
not done in the Indian Railways because it is going to cause damages to
the rails leading to accidents. So, we are very careful about it. Laluji has
done tremendous work in that direction and given a message to the people
down the line in the Railways, "Look, there is no more overloading of the
wagons by these people”. He told the people, the commercial users, in no
uncertain terms, that overloading is no more a joke in the Railways.

Now, coming to Tatkal, we have now divided the year into season and
non-season. We have slightly increased the fare. The Tatkal itself is a
facility available to a passenger to book his ticket at the last moment.
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Should he not pay for the special facility of giving accommodation in the

.Railways at the last moment? | don't think any representation or grievance
has come to the Ministry so far in that respect. If anything comes, we will
review it to the extent necessary.

A suggestion was made that a coach manufacturing factory shouid be
set up in Kerala. Here | have to say that the present capacity available in
- India is: AT the Integral Coach Factory, Perambur, the installed capacity is
1,000 coaches and we are proposing to increase it to 1,150 coaches; the
capacity of the Rail Coach Factory at Kapurthala is 1,000 coaches and
we are trying to increase it to 1,400 coaches; the present capacity of
Bharat-Earth-Movers at Bangalore is 400 coaches apd it will continue to
" maintain the capacity of 400 coaches; the capacuty of Jessop at Kolkata
is 200 coaches and it will continue to maintain the capacity of 200 coaches.
These are all having adequate plant capacity and; therefore; there is no
necessity to have one more plant in Kerala. if things improve or if we fall
short of coaches or if we think either of increasing the present level of
productlon or starting new projects, it will be considered.

SHRI K. CHARDRAN PILLAI: What about raitway pro;ects?

SHRI R. VELU: The projects on hand are really prowdmg service to the
public. The prices are very reasonabile: The suggestion of the hoh. Member
will be examined, if there is any real need. He made a special mention
about Sabarimala. The rush to Sabarimaia is seasonal. it is onily for three
mcnlhs Al the suggestions of the hon. Member will be taken into account.

SHerK. CHANDRAN PILLAI: What about tourism?

‘MR, DEPUTY CHAIRMAN: The hon. Minister has already said that all
the suggestions of the hon. Members would be aiver. due consideration.
(lntarruption)

TF W AR m MWM#M@W*&%@M
(oaauM)... A8 fawe 9w, @ ! ... (saaur)...

SHRI V. NARAYANASAMY: What are you saying about Tamil Nadu?
...(Interruptions)...

MR. DEPUTY CHAIRMAN: Mr. Narayanasamy, he has not come to your
point. (Interruptions)... 3 TErd §, =t 4 arg @ FRA R .. (sqAW)...
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SHRI R. VELU: Now many hon. Members were specific about the
unmanned railway crossings. | would like to tell the hon. Members that
we have 20,000 and odd unmanned railway crossings in the country. Out
of these 20,000 according to the vuinerability of the area, we have identified
1281 unmanned railway crossings. Out of 1281, 546 have already been
sanctioned and this year we will be able to complete 211. Not only that,
we have now asked our people to do a kind of research ta see how we can
caution the public, the road users who cross the unmanned railway
crossings by some signal system, may be audio or vasual in order to
minimise these accidents.

Another suggestion made by the hon. Member from Pondicherry was
about commercial utilisation of surplus land. A 1 mentioned earlier, we
have nearly sanctioned ‘throw-forward' by the Railway, but it is pending
implementation for want of finance. It is to the tune of Rs. 46,000 crores.
Some hon. Members pointed out that you have not mentioned as to how
you are going to mobilise resources. We are going to do it through internal
resource mobilisation. There is the budgetary support. There are certain
projects for which we are going to mobilise resources from banks. Then
we will be raising debentures. Then there is external borrowing from the
World Bank and the Asian Bank, etc. There will be special allotment for
national projects from the Government of India. This will all go in a big way
to find resources. The hon. Prime Minister was very emphatic that the
Railways will bot be deprived of money for construction and creation of
required infrastructure. That being the kind of commitment of the UPA
Government, we will not find any resource constraint on this score. The
suggestion made by the Hon. Member was that you must sell the land or
give it on lease to generate income. Now this proposal for creation of
Railway Land Development Authority, RLDA is for the purpose of
commercial development of the vacant railway land. There is no proposal
to dispose of the vacant land. It is only to create assets which would
generate income. The Railway will not part with the land, at the same
time, it will generate income to bridge the gap, to finance the projects.

The hon. Member from Assam wanted to know about the progress o
the Boggibil Bridge in Assam. The project was sanctioned in 1887-5. The
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total estimated cost at that time was Rs. 1067 crores. In this, the share of
the Ministry of Surface Transport and Highways is Rs. 658 crores. The
target for completion is 2008-09. Again it is subject to availability of funds.
Hopefully, we will be able to do well in the years to come.

. Some of the hon. Members also paid encomiums but added that ‘though
the number of accidents has gone down but you should not be complacent
aboutit.' | also agree with them. Even one accident is a matter of life. We
don't want to lose even one precious life in this country. The Railways
being such a service-oriented organisation, as | have mentioned earlier, is
integral part of the Indian society. we do not consider it as an inanimate
object, we consder it as an animate object.

On 1.7.2004, we have flagged off our last train between Egmore and
Tambaram on the metre gauge. It was the Governor General Stanley who
flagged off the first train in 1934. | have ftagged off the last train. Thousands
of people from Chennai who are working in offices, and ladies, students,
etc., came and hugged the last train. They shed tears, took photographs.
All these go to show how this train became an integral part of their lives.
it has carried them for education; it has moved them for their work places;
the ladies especially were very happy. So, this being the case, we do not
accept accidents. That is why safety is our prime responsibility. Now, Sir,
| must mention some figures. From April, 2003 to November, 2003, the
number of accidents was 235. But, during the current year, particularly,
from April, 2004, to November, 2004, it is only 156; it was 33.62 per cent
less as compared to the previous year. Even this we do not approve. In
fact, our effort is directed towards ensuring that safety becomes our prime
responsibility.

There was a mention made about the Khanna Committee which went
into-Railway Safety Review. The Committee made 278 recommendations.
We have accepted fully and partially 242 recommendations; implemented,
as-on 31.10.04, 108; under implementation 134. We are trying to implement
all other recommendations as well keeping in mind their relevance, the
availability of funds, etc.

Some hon. Members also mentioned about cleamng and fumigation
needed at the railway stations, as there are cockroaches and rats running
around. They have also mentioned that the passenger trains especially
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are the most neglected ones. for the information of the hon. Members, |
would like to state that we have allotied Rs. 210 crores in this Budget for
various facilities and amenities to be provided to the passengers. Each
Zone is getting arcund Rs. 220 crores for passenger amenities and facilities
plus the work to be undertaken for broad gauge conversion, etc. As part of
this project, we are simultaneously upgrading ths platforms and providing
shelters for the travelling public. So, we are ftrying our best to see how
best it can be done. Now, if you go to the South and visit the Chennai
(Central station,—I| happened tc be their last week alongwith two other
Members-—you would see how beautiful it looks. What we want is that
the railway station should no longer be a mechanical place. People must
be able to come and enjoy themselves at the station. At the Chenna:
Central, the arch that has been erected at the entrance has been so
artistically designed. The entire station has been remodelled and renavated.
The rest rooms have been modernised, and the platforms have been
upgrades. You see a totally different metamorphosis at the railway statios:

Why | am saying this is that we are ftrying our best to see to it all th
siations are upgraded on that mode! so that people can enjoy themselves

sit for some time with their families and relatives... (inferruptions) What ¢
am saying is, we have set the ball in motion, and it will take cff. | am suve
the statements that | have made here would bear ample testirony to th«
efforts that we have undertaken so far.

Sir, another point which | want to emphasise here is that the Rallways
would ne longer be controllad by mafias in terms of contracts for works or
for procurement of materials. So far, it had been the mafias’ world. After
Laluji took over the reigns of the Raitways, he has’introduced e-tendering
and e-procurement. By this, 1 ain sure, mafias' intervention wouid not be
thers,

Also, Sir, as the hon. Members are aware, so many crimes have been
committed in trains. Most of them are committed on the ground because
of the mafia groups. Steps have been taken to curb them. The message is
that we are trying to put an end to this menace.

O the catering also, somebody mentioned about it.

MR. DEPUTY CHAIRMAN: How much time wil! you taks?
(interruptions). .
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SHRI P.G. NARAYANAN: Sir, he is referring to Manmargudi station,
which existed 25 years before... (Interruptions)...

SHRI R. VELY: Sir, | have aiready noied down the points
....{Interruptions)...

MR. DEPUTY CHAIRMAN: Whatever questions you have raised, he
has noted them down and he has already conveyed that he would inform
you. So, Mr. Minister, you will send replies to all members and we
can...(Interruptions)...

st AT FA+: ITavfa T8ET |
Iqmarafa: FE, ansft w3 < A Foete 98 fea

ot rEus Tt 90 veen T 91 3R 3w o e w1 I A A
Not a single point has been replied by the hon. Minister, though | was the
first speaker. | pointed out so many questions, but not a single point has
been replied... (Interruptions})...

SHRI R. VELU: All points have been noted down. | will see to it that
you will get a reply... (Interruptions)...

MR. DEPUTY CHAIRMAN: We will not be able to complete if every
Member's point has to be answered on the floor of the House itself.
Whatever has been spoken, the Minister has already assured that he has
noted down the points. He would inform the Members individuzlly, if there
be anything important....(Interruptions)... That is the convention, particularly,
in the Railway Budget. Whenever various suggestions are given by the
hon. Members, the Ministers used to reply individually. Otherwise, replying
to 25 Members...{Interruptions)...

SHRI R. VELU: Sir, with this, ! assure the Members that | would ¢’ve a

-

written reply to every point that has been raised. | once again express my
gratitude to you. | request the House to consider the Appropriation
(Railways) No. 4 Bill, 2004, as passed by Lok Sabha.

MR. DEPUTY CHAIRMAN: Ta U&-0rg siera W &t ff 9 5wy 1 Please
wait. If ali Members stand up, whom will | identify? ... (Interruptions)...

sit=reft nfren wwet: Twermef S, A% 6 e A v R ae ¢t o
ferasehh A & witgre o ot ) ot for TR # 3 Pt €, o R St R Pt
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1 B O wed, g3 437U &, T A Ao W & ol et A 3 et wh o)
T A9 B 5 weeiEe awt g ¥ 1 & it e | W 9t fe s A asi o
T FUR TR T AR A BT & HH FAN B HRR F 2

it augvirafa: e &, streE @

SHRI R. VELU: Sir, | wili say that the points are well taken. Suggestions
have been noted down... (Interruptions)...

MR. DEPUTY CHAIRMAN: You see, the suggestions have been noted
down. The Minister has assured you that you are going to get answers to

all the points that have been raised .....(38349r)... &, 7€) 97 @ T
fede & smait)

SHRIMAT| VANGA GEETHA: Sir, the hon. Minister has given reply to
everybody, but not to my points. He has not given reply to my questions.
He has replied to all the Members on whatever suggestions or queries
they have made... (Interruptions)...

sitaeht s et arearer: Syt weRE, # R W 9u A §)

o symvrafa: 7€, e | IR AW A, AT W A5 G o

sfaRit ST Eat ARare: W, W A 91, R e @1 AR T R
IR : STIHT AW I a1, AfF e T4 of )

At s At Aegrer: W, s Sit 3 9en o derR d et W s

T HE ¥ TFTR-weE! S Saeri &1 g5 e @ aet A dfmam d sthopes
foaq s =) a1id oo @ 3 Fnad R o1d 30 AF N2 A 3% qU

sit Iqevrafar: i ¥, a9 e ... (). ... W St S Y W9,
72 2 e T 9N

SHRIMATI VANGA GEETHA: Sir, | requested the Minister to repiy about -
KakiriaZa mainline.

MR. DE#JTY CHAIRMAN: He will inform you.
SHRIMAT! VANGA GEETHA: The Ministsr is not responding.
MR. DEPUTY CHAIRMAN: No, ro, he will inform you, and | am giving
diractions io inform you.
315



RAJYA SABHA [13 December, 2004]
SHRI R. VELU: Sir, I have spent more time on Andhra Pradesh. | will try
to examine it.
MR. DEPUTY CHAIRMAN: Sir, please answer his maiden question.

SHRI S. ANBALAGAN: Sir, what about Salem to Karur via Nammakal
Railway project.

SHRI R. VELU: | will sent a reply.
THE DEPUTY CHAIRMAN: The question is:

That the Bill to authorize payment and appropriation of certain further
sums from and out of the Consolidated Fund of India for the
Sevices of the financial year 2004-05 for the purposes of Rail-
ways, as passed by Lok Sabha, be taken into consideration.

The question was put and the motion was adopted.

THE DEPUTY CHAIRMAN: Now, we shali take up Clause-by-Clause
consideration of the Bill.

Clauses 2, 3 and the Schedule were added to the Bill.

Clause 1, the Enacting Formula and the Title were added to the Bill.
SHRI R. VELU: Sir, | beg to move:

That the Bill be returned.

The question was put'and the motion was adopted.

MR. DEPUTY CHAIRMAN: | adjourn the House till 11 OOA.M tomorrow,
the 14th December, 2004.

The House then adjourned at thirty-two minutes past six of the clock.
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